
FORMA
PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board ofIndia (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)

For the Attention of the Creditors of
Mis. AREMPEE COMPRESSORS PRIVATE LIMITED

RELEVANT PARTICULARS

Name of corporate debtor
Mis. AREMPEE COMPRESSORS

1 PRIVATE LIMITED I

2 Date of incorporation of corporate debtor 14thMarch, 2002

3
Authority under which corporate debtor is Registrar of Companies - Coimbatore
incorporated I registered

4
Corporate Identity No. I Limited Liability U311 03TZ2002PTCO 10099
Identification No. of corporate debtor

Address of the registered office and principal 54911-A, I-B, Thadagam Road, I
5 office (if any) of corporate debtor

Somaiyampalayam Post,
Kanuvai, Coimbatore TN - 641 108.

Insolvency commencement date in respect of
23rd December, 2020 [Order ofNCL T,

6 Chennai Division Bench-I
corporate debtor IBAIl274/20 19]

7
Estimated date of closure of insolvency- 2pI June, 2021
resolution process

Name and registration number of the Ayyampalayam Venkatesan Arun
8 insolvency professional acting as interim Reg No.: IBBIIIPA-OOI/IP-

resolution professional POI079/2017-18/11792
Address and e-mail of the interim resolution CAA V Arun

9 professional, as registered with the Board Insolvency Professional
-- 10/2, Rams Court,

Address and e-mail to be used for Balaji Nagar 1st Cross,

10 correspondence with the interim resolution Advaitha Ashram Road, Salem,

professional Tamil Nadu - 636004
Ie-mail: avarun77(a!,gmail.com

11 Last date for submission of claims 06th January, 2021

Classes of creditors, if any, under clause (b) of
Not available as per information

12 sub-section (6A) of section 21, ascertained by
the interim resolution professional

available with IRP.
1

Names of Insolvency Professionals identified
13 to act as Authorised Representative of creditors Not Applicable

in a class (Three names for each class)



(a) Relevant Forms and
www.ibbi.gov.in -7 Quick Links-s

(b) Details of authorized representatives
Downloads -7 IBBI(Insolvency

14 are available at:
Resolution Process for Corporate
Persons) Regulations, 2016 .

Ii

Notice is hereby given that the National Company Law Tribunal has ordered the comme Icement
of a corporate insolvency resolution process of the MIs AREMPEE COMPRESSORS
PRIVATE LIMITED on 23rd December, 2020 [IBAIl274/2019].

The creditors of MIs AREMPEE COMPRESSORS PRIVATE LIMITED are hereby called
upon to submit their claims with proof on or before 06th January, 2021 to the interim resolution
professional at the address mentioned against entry No.1 O.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

The Proof of Claims is to be submitted as per following specified forms.
Form B - For claims by Operational Creditors
Form C - For claims by Financial Creditors
Form D - For claims by Workmen and Employees
Form E - For claims by authorized representatives of Workmen and Employees

Submission of false or misleading proofs of claim shall attract penalties.

Date: 27-12-2020
Place: Salem.

AYYAMPALAYAM VENKA TESAN ARUN
Interim Resolution Professional

Regn.No: IBBI/IPA-00I/IP-POI079/2017-18111792
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E x p r e s s  N e w s  Se  r v i c e  @ Coimbatore

The highway robbery case investi-
gation hit a bump in the road on Sat-
urday. As it turns out, the jeweller 
from Kerala, who is said to have 
hired two men to transport `27.5 
lakh from Bengaluru to Kerala, con-
fessed that the cash was not his.  

Nearly 24 hours after a gang stole 
the car, they located the vehicle near 
Madampatti on Saturday morning, 
sans the cash. 

At 4.15 am on Friday, 
a six-member gang 
had waylaid a car 
near Navakkarai on 
the Salem—Kochi 
national highway. 

The gang attacked the 
car’s owner-cum-driver-

Abdul Salam (50) and A Samsutheen 
(42) — both from Kerala and drove 
away the vehicle with the cash. 

Salam and Samsutheen said that 
they were taking the money to Mo-
hammad Ali, who is a gold merchant 
in Kerala. However, Ali claimed to 
have nothing to do with the cash dur-
ing the enquiry, sources added.

Based on Salam’s complaint, KG 
Chavadi police booked a case under 
sections 395 and 397 of  the Indian Pe-
nal Code and three special teams 
were formed to nab the robbers. 

The case would be investigated by 
the Enforcement Directorate. 

The police also suspect that Salam, 
who raised the complaint with them, 
has withheld some information dur-
ing the investigstion. So, a separate 
case might be registered against 
him, said a police source.

“A truck driver found two mobile 
phones, which are suspected to be 
Salam’s, on the roadside. It was 
handed over to the Perur police on 
Friday evening. We analysed the con-
tents on the phone. It turns out that 
Salam had made a call to Moham-

mad Ali soon after the heist and 
asked him to come to Navakkarai. 
However, he withheld this informa-
tion during the police enquiry. We 
are investigating them. They might 
have a connection with the robbery,” 
said an official. 

“Besides, a few more clues were 
collected from the two phones and 
the investigations is underway.  
We are expecting to solve the case in 
a couple of  days,” the official  
further said. 

Twist in highway robbery case  
as jeweller says cash is not his

The stolen car recovered near Madampatti  on Saturday |  Express

A real Christmas treat for children
Coonoor: Six students of St Antony’s Higher Secondary 

School, Coonoor, were the cynosure of all eyes during the 
Christmas celebrations at the Gateway IHCL SeleQtions Hotel 
on Thursday. “Our pianist Felix Marshall trained the kids from 

economically weak background for a thematic Christmas 
Carols presentation. We had limited guests due to Covid-19 

and they were seated by ensuring social distancing,” IHCL 
Cluster Manager Ritesh Choudhary told TNIE. “We gave a 

musical presentation on the birth of Jesus Christ. It was a 
dream-come-true moment for the kids. Leonardo Melchior 

(Class I) and Parathiksha (Class III) played keyboard,” 
Marshall said.

Entries invited for National Youth Festival
Coimbatore: Sports Development Authority of Tamil Nadu 
in Coimbatore invited applications from youth under 29 
years of age for the district-level competition of National 
Youth Festival. District Sport and Youth Welfare Officer R P 
Ravichandren said that the Ministry of Youth Affairs and 
Sports has been conducting the event to help youth 
nurture their talents. The district-level competitions will be 
conducted on December 29 and 30 through virtual mode. 
The interested candidates can apply with the district 
sports officer with the promise form by December 28.” The 
candidates need to make videos of their activities and mail 
them to dsocbe@gmail.com.

E X P R E S S  R E A D

My Son,  SARFRAZ KOUSAR 
BANU, Born on 14/12/2002, 
(Native District: Coimbatore), 
residing at No.20, Marutha 
nagar, edayarpalayam, 
Coimbatore-641016) shall 
hence forth be known as 
SARFRAZ ZUBAIR.

ZUBAIR

NAME CHANGE

Coimbatore: 26-12-2020
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